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STATEMENT RE-WITHDRAWAL OF
AMOUNT FROM THE CONTINGENCY
FUND OF INDIA FOR SETTING UP
OF RAIL COACH FACTORY NEAR
KAPURTHALA (PUNJAB)
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Sir, In order to meet the shortage  of
coaching stock on the Indian Railway, it is
proposed to set up a second coach factory in
IMunjab, at Hussainpur near Kapurthala with
a capacity for manufacture of 1000 coaches
per annum.

Keeping in view the urgency of this work
and also to avail of the working season of
the current year, this work is proposed to be
taken up out of turn during the current year
by withdrawing an amount from the
Contingency Fund of India, as this consti-
tutes ‘New Service’.

In terms of recommendation']\io. 1.10 of
the Committee on Papers laid on the Table

MINISTRY OF RAILWAYS (SHRI (4th Report of the Sixth Lck Sabba) the
MADHAYV RAO SCINDHIA) : Mr. Speaker following details are furnished to the House.
Sl. Particulars of Anticipated Expected outlay Amount withdrawn

No. work cost for 1985-86 from the
Contingency Fund
of India
i. Setting up of Rs. Cap. 180 Rs. 5.0 crores Rs, 0.05 crore

factory — crores

Kapurthala

(Punjab).

The money so withdrawn from the THE MINISTER OF DEFENCE (SHRI

Contingency Fund of India will be recouped
through Supplementary Demands for Grants
which 1 shall be submitting to the Parliament
during the next Session.

—— —

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

[Trans:'arl'on]

Reported seizure of a large quantity of spare
parts of defence eyuipments in Jehanabad city

of Bihar

SHRI RAM BAHADUR SINGH
(Chapra) : Mr. Speaker, Sir, I draw the
attention of the hon. Minister of Defence
towards following matter of urgent public
importance and request him to make a
statement in regard thereto :

“Reported seizure of a large quantity of
spare - parts of defence equipments in
Jehanabad City of Bihar and action
taken by the Government, in regard
thereto.”

P. V. NARASIMHA RAO) : According to
the information available, DIG, CID, Bihar
intimated Headquarters, Bihar and Orissa
Sub-Area, Danapur on telephone at 1745
hours on 31st July, 85 that police had
recovered at Jehanabad, certain parts of one
LMG, parts of two Sten Guns and parts of
27 pistols. He requested for an Army
representative to be sent to Jehanabad to
identify the seized items. On 1st August 85,
an Army representative along with one
Armourer was sent to the Jehanabad police

Station to identify the seized parts/spares
etc.

It has further been intimated by the
State Government of Bihar that on the night
of 28th and 29th July 85 local police in
Jehanabad bazar, a Sub-Divisional HQrs,
under Gaya District intercepted two rikshaw
pullers carrying several wooden boxes,
One rikshaw puller escaped but the second
was nabbed by the police. The owner of an
automobile spares shop in Jehanabad was
also arrested because the wooden boxes were
brought to his shop. Two suspects, hows



